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B £ FORMA R
T ‘ ~ PUBLIC AKNOUNCEMENT .
(Under Rauulabon 8 of the Insolvenoy and Bankruptcy Board of India (IHBDNBHGY ~
' Resolution Process for Corporata Parsons) Rogulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MW/S UNISHIRE HOUSING LLP
RELEVANT PARTICINARS
1 | Name of corporate doblor UNISHIRE HOUSING LLP
2 | Date of incorporation of corporale deblor 01/02/2012 . i
3 | Authority under which corporate debloris | RoG-Bangalore.-
Ingorporated / reglstersd
4 | Limited Liabliity ldentiication No, of corporate MA 783? S ] : -
‘deblor :
9 | Address of the raglstmd office and principal | No. 42 Gastle Street, Ashok Nagar :
" | oftice f any) of corporate dedtor . . | Bangalore Bangalore KA 560025IN . [ ..
§ | Insolvency commencement dala kn respsct of | NCLT Order date: 31 July, 2019,
corporate deblor - R NCLT Order recslved (made fsady) .
it ., +| on14*August 2019 . §
7 Esilmsled date of closure of In;o!vancy a January. 2020 . §v
resolutlon process =
8 | Name and registration number ol the Gonugunta Murall. :
Insolvancy professional acting as In:anm . Reg.No. IBBVIPA—DDMP POOSSY
"| resolution professional. - | 2017-2018/11139 ; i

8| Address and e-mall of the Interim resolution . H No. 16-11-18/4, G-1, Sd taxmi Nilayam,
professional, as registered with the Board | Salesm Nagar Colony, Malakpet, Hydambad ;

Tolangana, 500036,
Sl .| E-mailld: gmurali34d@gmall.com *
10} Address and e-malf 1o be used for "] H.No. 18-11-19/4, G-1, S Laxmi Nitayam,
* | comsspondence with thalaterim - - . [ Saleem Napar Colony, Malakpst, Myderabad,
resolution professional -~ . Telangana, 500036.
. ’ s E-mall Id: gmurali34@gmall.com
11] Last dats for submission of clalms 28" August, 2019

12| Classas of creditors, i apy, under clause (b) | Alottees under Housing Pre]acl
> | of sub-section (6A) of séelion 21, ascartalned| (Home buyers)
by ths Interim resoiution prolessional

13 Names of Insolvency Profssslonals Identified § 1, Surender Devasani-

10 act 25 Authorised Raprasanlaﬂvaof | 1BBUIPA-001/P-P0O775/2017- 201511‘1343# '
credltors In 8 class . | 2. Remamporthl Srinlvasan- ©

| (Thres names for each class) - g IBBVIPA-001/1P-P01163/2018-2019/% 1916
- : v i 3. R S Doddabyregowda -
1 IBBLAPA- OO?JIF-NUOSBSI2017-201BII17T5

14f (a)Relevant Formsand "o, | Web Link htps//Ibdl.gov.inhome/downloads
(b)Datails of suthorzed rspresantat]ves : Phyzleal Address: H.No, 16-11-19/4, G-1,
1 dre avallabls at: =~ - Sri Laxmi Niayam, Saleem Nagar Colony,

@' | Malakpet, Hyderabad, Telangana, 500036,

- Notice Is hereby ghren that tha Nalonal Gompany Law Tribunal has ordored the commencement
o! a corporate Insolvency resolution process of tie M/s.UNISIRRE HOUSING LLP on 315t .luly,
2019 but Order copy made availsble on 14th August, 2019,

The creditors of M/s. UNISHIRE HOUSING LLP arg hereby called upon to submh thelr clalms wﬂh
proof on o before 28th August, 2019 to the Interim resolution professional at the address
msntionsd againgt sntry No. 10,

. The financlal creditors shati submit thelr claims whh, proof by slectronlc means only. Al other
uad#wrs may submtt the cwrns with proof in person, by postorby electronic means, .

A tinanclal creditor befonging to a class, as listed agalnst the entry No. 12, shall Indioate lts cholce
of suthorized rapresentativa from among the thée Insolvency professlonals-listed agalnst entry
No.13to act as authorized represontative of the class Home BuyersinFormCA, . -

Submisslon of falss or mislaading proofs of elaim ghalt attract pénalties,

Dete und Place: ' Name sad Signature of Interlm Resolution Prolssslons:

17* August, 2018 and Hydsrabag Gonugunte MuraH .
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FORM A
PUBLIC ANNOUNCEMENT . *
(Undar Ragulation 6 of th Insolvency and Bankruplcy Board of Indla (nsolvency
Resalution Process for Corporale Persans) Rogulatlons, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S UNISHIRE HOUSING LLP J
: ‘ RELEVANT PARTICULARS
1 | Name of corporals debtor UNIBHIRE HOUSING LLP 3
2 | Dats of Incorporatlon of corporate debtor | 01/02/2012 .
3 | Authority under which corporalo doblor s RoC-Bangalore
Incorporated / reqlstered
4 | Umited Liabillty Identification No. of corporalg | AAA-7B37
debtor : . : :
£ 5 | Address of the registered office and principal | No. 42, Castie Streel, Ashok Nagar,
office (f apy) of corporale debtor Bangalore Bangalore KA 560025 IN
6 Insolvency commancement date In respect of | NCLT Order date: 31* July, 2019,
corporate debtor = . NCLT Order recelved {made ready)
' ' on 14" August 2019 & - 1
7 | Estimated date of closure of Insolvency . | 27" January, 2020 \
" | resolution procass . : : T o el
8 | Name and registration number of tha Gonugunta Murall -~ . - :
| Insavency professional acting as Interim Rap.No.IBBYIPA-001/IP-PO0654/ - -
resolution professional . 2017-2018/11139 -~
9 | Address and 8-mall of the Interim resolution | H.No. 16:11-19/4, G-1, Sri Laxml Nilayam,
professlonal, as registered with the Board * | Saleem.Nagar Colony, Malakpet, Hyderabad, § -
_ . | Telangana, 500036, e 1
-, E-mall Id: gmurali3d@gmail.com
10{ Address and a-mall to be used for- H.No. 16-11-19/4, G-1, Srl Laxmi Nilayam,
corrgspondsnce with the Intarim : Saleem Nagar Colony, Malakpet, Hyderabad, §
resolution professional _ 5 Telangana, 500036, - o :
o e : E-mall Id: gmurali34@gmall.com
- §11] Last date for submission of claims . 28" August, 2019 '

12! Classes of creditors, if any, undar clause (b) { Allottess under Housing Project
of sub-section (BA) of section 21, ascerlalned | (Home buyers)
by the Interim resolution professional

Names of Insolvency Professionals identifled | 1. Surender Devasani - - -

113 ; g
“ | 0 act as Authorised Represantativeof - | 1BBYIPA-001/1P-P00775/2017-2018/11348
creditors in a class. - : 2. Ramamoorthl Stinivasan - :

| (Three names for each class) ~{ IBBYIPA-001/IP-P01163/2018-2016/11016

oo e : 3, R § Doddabyrepowda - :
Cw S I1BBY/IPA-002/1P-N00583/2017-2018/1177§

14[ (a)Relevant Forms and : g Web Link; httpsy//ibbl.gov.n/home/downloads

(5} Datalls of authorized represertatives | Physical Address: H.No. 16-11-19/4,6-1, -

| woavallableat: -~ | SriLaxmi Nilayam, Salesm Nagar Colony,

23 o " |-Malakpet, Hyderabad, Telangana, S0DU3B.

. | otice is hereby given that the National Company Law Tribunal has ordered the commoncement
' 0l a corporats Insolvency resolution process of the M/s.UNISHIRE HOUSING LLP on 31st July,

| 2019 but Order rmadeavailable on 14th August, 2019, : .

i J’ﬁfe creditors :?p M];s. UNISHIRE HQUSING LLR gr? hereby callad upon to submit thelr claims with
} proof on or before 28th August, 2019 1o the Interim resolution: professional at the address
| msntioned againstentry No. 10. : -
| The fha:g{ai orodigu shall submit thelr clalms with proof by electronic means only. Al other

¢radltors may Bubmit the olaims with proof in person, by post or by electronic means.
- Aflhanclal creditor belonging to 8 class,as listed agalnst the entry No, 12, shall Indicate Its cholce
<1 of authorized represantative from among the thres Insolvency professlonals lIsted agalnst entry
' No:1% o actas authorized repressntative of tha class Home Buyers In Form CA.

- f Submission of false ormisleading proofs of claim shall attracl penaltios, =
.| Cateand Place:, . A Name and Signature of intarim Resolulion Protessional:
- 17* Auguet, 2010 and Hyderabad - Gonugunte Murall - |

Scanned by CamScanner
og |\q ,

Pudstuted 1N Tadicn Enpvar Newt  ppen on )



